NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 189/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: M/s. Chintamani Textiles Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

NAME DESIGNATION SIGNATURE

S. No. }\t @[\ﬁ
v (hundvaked  feluoc «1— po ge
A lakdlw— paedins

ORDER
CSP 181/230-232/NCLT/MB/MAH/2017
CSP 182/230-232/NCLT/MB/MAH/2017
CSP 183/230-232/NCLT/MB/MAH/2017
CSP 184/230-232/NCLT/MB/MAH/2017
CSP 185/230-232/NCLT/MB/MAH/2017
CSP 186/230-232/NCLT/MB/MAH/2017
CSP 187/230-232/NCLT/MB/MAH/2017
CSP 188/230-232/NCLT/MB/MAH/2017
CSP 189/230-232/NCLT/MB/MAH/2017

At request of the parties, list this matter on 16.11.2017.

Sd/- Sd/-

V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 188/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: M/s. Varad Vinayak Textiles Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
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ORDER
cse 181/230-232/NCLT/MB/MAH/2017
CSP 182/230-232/NCLT/MB/MAH/2017
CSP 183/230-232/N CLT/MB/MAH/2017
CSP 1841’230-232!’]\1CLT;"MB;"MAH/ZOI?
csp 185;"230-232;’NCLTfMB!'MAHJ’ZG]?
csp 186;’230-232!NCLT!MB:’MAH}2017
csp 187:"230-232!NCLT!’MB}'MAH!ZOI‘?
CSP 188;’230-232!NCLTMB;’MAI-U2017
CSP 189;’230-232:’NCLTfMB!'MAH/ZUl?

At request of the parties, list this matter on 16.11.2017.

Sd/- Sd/-

V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 187/(MAH)/2017

SHRI B.S.V. PRAKASH KUMAR

CORAM: Present: Faat g

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: M/s. Mangalkalash Trading Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
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ORDER
csp 181/230-232/NCLT/MB/MAH/2017
csp 182/230-232/NCLT/MB/MAH/2017
CSpP 183/230-232/NCLT/MB/MAH/2017
CSpP 184/230-232/NCLT/MB/MAH/2017
CSP 185/230-232/NC LT/MB/MAH/2017
CSP 186/230-232/N CLT/MB/MAH/2017
cse 187;’230-232!NCLT;’MBMAW2017
csp 188/230-232:’NCLTfMB:"MAHfZOl?
csp 189/230-232!NCLT:’MBfMAH;‘ZOl?

At request of the parties, list this matter on 16.11 2017,

Sd/- Sd/-

V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 186/(MAH)/2017

: SHRI B.S.V. PRAKASH KUMAR
CORAM: Present: ki

SHRI V. NALLASENAPATHY
MEMBER (T)

E
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF TH
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: M/s. Saachi Sales Agency Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATU};E;ﬂ
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ORDER
csp 181/230-232/NCLT/MB/MAH/2017
csp 182/230-232/NCLT/MB/MAH/2017
CSsp 183/230-232/NCLT/MB/MAH/2017
csp 184/230-232/NCLT/MB/MAH/2017
csp 185/230-232/NCLT/MB/MAH/2017
csp 186/230-232/NCLT/MB/MAH/2017
csp 187/230-232/NCLT/MB/MAH/2017
csp 188/230-232/NCLT/MB/MAH/2017
csp 189/230-232/NCLT/MB/MAH/2017

At request of the parties, list this matter on 16.] 1.2017.

Sd/- Sql.

V.NALLASENAPATHY B.S.V. PRAKASHIKUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-
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Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 185/(MAH)/2017

Present: SHRI B.S.V. PRAKASH KUMAR

ORAE MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

F THE
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH O
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: M/s. Sudama Textile Trading Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE/ Z
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ORDER
csp 1811230-232:’NCLT!MBJ'MAHKZOI?
csp lSZfZSO-ZSZ:’NCLTI'MBfMAPUZOI?
CSP 183/230-232/NC LT/MB/MAH/2017
CSP 184/230-232/NC LT/MB/MAH/2017
CSP 185/230-232/NC LT/MB/MAH/2017
CSP 186;’230-232}'NCLT;‘MB:’MAH!ZO]?
CSP 187/230-232/NC LT/MB/MAH/2017
&) 188!230-232;’NCLT1'1\/[B:’MA}U2017
csp 189:’230—232:’NCLT:’MB!’MAH}’ZOI?

At request of the parties, list this matter on 16.11 2017,

Sd/- Sd/-

V.NALLASENAPATHY B.S.V. PRAKASH KIUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-
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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 184 /(MAH)/2017

d SHRI B.S.V. PRAKASH KUMAR
CORAM: Present: MEMBER L)

SHRI V. NALLASENAPATHY
MEMBER (T)

F THE
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH O
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: M/s. Texpert Textiles Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATUR?
25y Mv-C handvadesd  pelvacete @f%fﬁ'@b
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ORDER
CSP 181/230-232/NCLT/MB/MAH/2017
csp 182/230-232/NCLT/MB/MAH/2017
CSP 183/230- -232/NCLT/MB/MAH/2017
CSP 184/230- -232/NCLT/MB/MAH/2017
CSP 185/230- -232/NCLT/MB/MAH/2017
CSP 186/230- -232/NCLT/MB/MAH/2017
CSP 187/230- -232/NCLT/MB/MAH/2017
CSP 188/230- -232/NCLT/MB/MAH/2017

CSP 189/230- -232/NCLT/MB/MAH/2017
e asmeIINCLI/MB/MAH/2017

Atrequest of the parties, list this matter on 16.11.2017.

Sd/- Sq/-

V.NALLASENAPATHY B.S.V.PRAKASH KUMAR
Member (Technical) Member (Judicial)
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Typewritten Text
Sd/-
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Typewritten Text
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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 183/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: M/s. Geetika Mercantiles Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
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ORDER
csp 181/230-232/NCLT/MB/MAH/2017
csp l82!230-232/NCLT:’MBfMAHfZOl?
CSP 183;’230-232!NCLTfMB/MAHfZOI?
csp 184!230-232/NCLTMBMAH,"20]7
CSP 185/230-232/NC LT/MB/MAH/2017
CSP 186/230-232/NC LT/MB/MAH/2017
CSP 187!230-232XNCLT:’MB:’MAHQOI?
csp 188/’230-232;‘NCLTMB/MAHI'2017

CSP 189;’230-232;’1\1CLT/MB;’MAH;’ZOI7

At request of the parties, list this matter on 16.11.2017.

Sd/-
Sd/-
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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 182/(MAH)/2017

: SHRI B.S.V. PRAKASH KUMAR
CORAM: Present: yrnp s

SHRI V. NALLASENAPATHY
MEMBER (T)

THE
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: M/s. Feathertouch Fashions Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
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ORDER
csp 181/230-232/NCLT/MB/MAH/2017
csp 182!23U-ZSZ/NCLT;’MB!MAH;‘ZOI?
CSp 183/230-232/NCLT/MB/MAH/2017
csp 184!230-232!NCLTMB!MAHX2017
csp 185!’230-232;’NCLT;’MB:’MAH!2017
csp l86!230-232!NCLT!MBIMAH!2017
csp 187/230-232/NCLT/MB/MAH/2017
CSP 188/230-232/N CLT/MB/MAH/2017
csr l89!’230-232/NCLT/MB;’MAH!’2017

At request of the parties, list this matter on 16.11.2017.

Sd/- Sd-

V.NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)
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Typewritten Text
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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 181/(MAH)/2017

: SHRI B.S.V. PRAKASH KUMAR
CORAM: Present: P

SHRI V. NALLASENAPATHY
MEMBER (T)

E
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF TH
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: M/s. Angarika Multitrading Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
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ORDER

CSP 181/230-232/NCLT/MB/MAH/2017
===t 284 eoU-252/INCLT/MB/MAH/2017
csrp 182/230-232/NCLT/MB/MAH/2017

csp 183/230-232/NCLT/MB/MAH/2017
csrp 184:’230-232¢’NCLT/MB!MAH120]7
CSP 185/230-232/NCLT/MB/MAH/2017
CSP 1861’230—232!NCLTMBMAH/2017
csp 187f230-232;’NCLTfMBfMAHi'ZO] 7
CSP 188/230-232/NCLT/MB/MAH/201 7
csp 189:’230—232!NCLT:’1\/[B:’MAHK2017

At request of the parties, list this matter on 16.11.2017.

Sd/- Sq/-

V.NALLASENAPATHY B.S.V. PRAKASH KGMAR
Member (Technical) Member (Judicial)
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